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Order Dated 16.03.2017
CP No. 51/2016-CANo. 34/2016: M/s Sopra India Pvt. Ltd.

Parties are represented by respondent counsel the office of the Official
Liquidator f;i]es today affidavits on behalf of the Regional Director (NR),
New Delhi a copy thereof be served to the counsel for the company
petitioner.

The case is adjourned for hearing on 22.03.2017.

H.P. CHATURVEDI, MEMBER (JUDICIAL)



